
Govemment of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srina*8arlJammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union

territory of .Tammu and Kashmir-Appointment of Offrcer In charge (OIC)

Litigation

GOVERNMENT ORDER NO: -6827- JK (LD) of 2026

DATED:- 09- 06 - 2026

Sanction is hereby accorded to the appointment of Officer's of Police /Home

Department as mentioned in annexure to this Govemment Order as Officer In

charge Litigation (OIC) for the cases indicated against each including contempt

petitln, ifany, pending before Hon'ble Supreme Court ol India/ Hon'ble High

court of J&K and Ladakh/central Administrative Tribunal or any other forum.

The terms and conditions of appointment of the OIC's shall be

govemed by the provisions of Govemment Order No l673-JK (LD) of 2021 dated

24.03.2021.

By order of Government of Jammu and Kashmir'

sd/-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dated: 09.06'2026

l. Leamed Advocate General' J&K.

2. Principal Secretary to Hon'ble Lieulenant Govemor, Raj Bhawan'

3. Joint iecretary(J&K)' Ministry of Home Affairs, Govemment of lndia'

4. Registrar Generat, High Court of I&K and Ladakh, Jammu'/Srinagar'

5. Principal Secretary to Hon'ble ChiefJustice, High Court of I&K and Ladakh'

6. Principal Secretary to Govemmenr. Home Department

7. Director Litigation, Srinagar/ Jammu.

8- Assistant Law Officer concerned

9. Officer ln Charge Litigation (OIC).

10. Private Secretary to Chief Secretary for information ofchief

I l. Private Secretsry to Commissioner Secretary I aw'

12. Incharge Website.

13. Govemment Order file.

14. Concemed file.
(Reyaz Ali B

t

No:-LAW-OIC/6/2026

Copy to the:-

-DeputY Legal Remembrancer

<N



AnnexuretotheGovernmentOrderNo'6827.JK(LD)of2026dated09.06.2026

Y)\ 9

ICitle of the CaseSNo
r. Mrnzoor Ahmad (DY .SP)

RM (M) No. 31512025 titled Nazir Ahmad Mir and

UT of J&K and othersother V/S
r. Rakesh Kumar (JKPS), Stnff
flicer to IGP Securi .l&CCPS No. 5412026 in WP(C) No 258012025 AYaan

Mr. Atul Duloo and othersan Vs.
i. Adnan Ul Haq' DY.SP

rovision-Il H
A No. 1498/2025 titl mad Hanief Vs UTed Moham
f J&K


